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INTRODUCTION 

I the Chairman of the Estimates Committee, having been 
auth~rised by the Committee, present this Hundred and Sixth Report 
of the Estimates Committee on the Action Taken by Government 
on the recommendations contained in the Sixtieth Report of the 
Estimates Committee (First Lok Sabha) on the Ministry of Transport 
-Motor Transport and Miscellaneous. 

2. The Sixtieth Report of the Estimates Committee (First Lok 
Sabha) was presented to the Lok Sabha on the 28th March, 1~57. 
The Government furnished their replies to the recommendatIons 
contained in the Report between the 22nd July, 1957 to 6th Septem
ber, 1960. The Study Group 'G' of the Estimates Committee 
examined these replies on the 12th August and 22nd December, 1960. 

3. The Report has been divided into the following five Chapters: 

I. Report. 

II. Recommendations that have been accepted by the Govern
ment. 

III. Replies of the Govermnent that have been accepted by the 
Committee. 

IV. Replies of the Government that have not been finally 
accepted by the Committee. 

V. Recommendations in respect of which final replies of the 
Government have not been received. 

4. An analysis of the action taken by Government on the recom
mendations contained in the Sixtieth Report (First Lok Sabha) of the 
Estimates Committee, is given in Appendix III. It will be observed 
therefrom that out of 30 .recommendations made in the Report, 20 per 
cent of the recommendatIons have been accepted fully by Government 
while 40 per cent of the recommendations have been accepted partly. 
Of the rest, replies of the Government in rest'Cct of 13' 33 per cent of 
the recommendations have been accepted by the COmmittee while 
replies in respect of 23' 33 per cent of the recommendations h~ve not 
been accepted by the Committee. Replies in respect of 3' 33 per cent 
have not been received from Government. 

NEW DELHI-I; 
January, 17, 1961. 
Pausa 27, 1882(S). 

( v ) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

In para 84 of their Sixtieth Report (First Lok Sabha), the Com
mittee looking to the increasing complexity of transport problems had 
-suggested that a competent Central Transport Board, on the lines of 
the Railway Board, might be set up. With regard to the composition 
-and functions of the Board, the Committee suggested that the Central 
Transport Board might consist of a Chairnlan, who might be the ex-
.officio Secretary of the Ministry, and each of the functional members of 
the status of a Joint Secretary. To begin with, the Board should have 
1hree members viz. Member (Shipping), Member (Roads), Member 
(Ports). The Chairman, Railway Board and the Chairman, Central 
Water and Power Commission should be ex-officio Members of the 
>Central Transport Board. Each functional member should have ade
quate experience of the subject in his charge and be assisted by 
adequate technical staff. The Committee thought that an executive 
"board like the one suggested above, would be the only adequate step to 
·deal expeditiously with many complicated problems of co-ordinating and 
developing various modes of transport. The Committee also desired 
-that the Board should have adequate technical organisation at its dis
'Posal to ensure that important policy decisions were promptly imple
mented and that proper guidance and supervision were provided to 
watch the progress of the various schemes and projects. Government 
ibave stated in reply as under:-

"Working of the Railway Board is different from the working of 
the Transport Department. The Railway Board control 
one Undertaking, whereas activities of the Transport 
Department which cover a wide field are different and 
varied viz., shipping, ports, roads, road transport tour
ism etc. The different . Divisions of this Department, 
,except the Road Transport Division, are already under 
the charge of Joint Secretaries· The Shipping Division is 
looked after by a separate Joint Secretary, who is also 
the Director-General of Shipping. The Roads Wing is 
under the charge of a Consulting Engineer (Road Deve· 
lopment) who is also ex-officio Joint Secretarv. 
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Similarly, the Ports Division is controlled by a separate
Joint Secretary. The Tourist Department is headed by a 
Director General who is also ex-officio Joint Secretary. 
Only the Road Transport Division * is under the charge 
of a Deputy Secretary, but the recommendation of the 
Ad Hoc Committee on Reorganisation of Road Trans
port Administrative set-up that this post may be up
graded is under examination. 

Co-ordination is effected at Secretary level. The present system 
is working satisfactorily and no change is considered 
necessary. Co-ordination with the Railway Board and 
the other Ministries is secured through the forum of the
Central Transport Co-ordination Committee which has 
been recently set up by this Department to deal with the 
day to day transport problems confronting the various
Ministries of the Government of India." 

The Committee, however, feel that a Board supervising the trans-
port works and attending to the transport problems will do better than 
the Secretary of the Ministry, acting as a link between the heads of the-
various departments. They, therefore, reiterate their earlier recom~ 

mendations that a Central Transport Board with the present heads oj-
various dqpartments as its members, may be constituted. 

-. At the time of factual verification of the Report the Ministry of Trans
port and Communications stated: 

"In pursuance of the recommendation made by the Road Transport Re
organisation Committee, the Road Transport Division has also beel}' 
put in charge of the Consulting Engineer (Road Development) who is' 
also an ex-officio Joint Secretary in the Ministry of Transport and 
Oommunications." 

(Ministry of TranspG'rt & Communications-Dept. of Transport (Transpert 
Wine) letter No. 1-T(4) /61 dated 6.1.1961). 
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CHAPTER V 

RECOMMENDATIONS IN RESPECT OF WHICH FINAL 
REPLIES OF THE GOVERNMENT HAVE NOT BEEN 

RECEIVED. 

S1. Ref. to 
No. para No. 

NBW DELHI; 

Summary of Conclusions/Recommendationa 

The Committee are of the opinion that the Engineer 
Liaison Organisation should be reiarded only an ex
perimental measure. Definite criteria should be laid 
down to judge its success or otherwise, and the posi
tion should be reviewed at the end of the Second Plan 
in the light of these criteria. If the concrete results 
achieved by this organisation are substantial, then and 
then only should it be allowed to continue. In the 
meantime the feasibility of converting this organisa
tion on the same linCil as in the U. S. A. should also 
be examined. 

H.C. DASAPPA, 
Chairman 

B,timatel Committe. 
January 11 t 1960 

..Pausa ~7. 1882 (Saka) 



APPENDIX I 

Modified Pilot Scheme-Cooperative Societies for running goods 
transport services 

The scheme will be introduced on a 'pilot' basis at this stage. To 
start with, one Co-operative Society having ] 0 vehicles will be set 
up in each of the following States:-

(1) West Bengal 
(2) Bombay 
(3) Madras 
(4) Kerala 
(5) Delhi. 

Locamon 
The five Co-operative Societies will operate their vehicles on 

Inter-city routes which may also be inter-State routes, if necessary. 
The actual roufes will be selected by the State Governments con
cerned. It is necQssary that the scheme should start "right". There
fore, in makiRg the selection, the State Governments may select only 
such routes on whic..>t sufficient goods traffic is available. The loca
tion of each Society will also be decided by the State Government 
taking into account the routes selected. 
Composition 

The membership of the Co-operative Societies will be restricted 
to workers like Drivers, Mechanics, Booking Clerks, Depot Mana
gers etc., who will be recruited from amongst educated un-employ
ed, the minimum educational qualification being Matriculation. 
Five will be the average number of hands required for each vehicle._ 
On this basis, each Co-operative SOCiety will have 50 members. 
Each member will be required to contribute Rs. 1,000 towards the 
capital of the Society. 

The labourers that may be required for loading and unloading 
of the goods, will not be members of the Society but will be re-
cruited, as usual, on a casual basis. 

Management 
A young State Civil Service Officer will be put incharge of each 

Society and will act as its Manager. Before taking up his duties 
this officer will be required to undergo a course of training in all 
branches of road transport operation lasting at least 6 months in a 
Transport Undertaking run either by the State or a private com
pany. If a trained officer is available wit.>t the State Government, 
further training may be dispensed with. 

Above the Manager, there will be a Board of Directors headed by
the Transport Commissioner of the State concerned, with the Regis
trar of Co-operative Societies and the OfHeer-in-charge of the-

39 
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Employment Directorate, as members. In addition, two members af 
the Board may be selected from amongst the members of the Society . 

. The Manager will act as Member Secretary of, the Board. 

Finance 
The Capital required for setting up of each Co-operative Society 

'will be:-

Cost of ten vehicles 
Working capital including rent of 

depots & offices etc. 

TOTAL 

Rs. 2,50,000 

Rs. 50,000 

Rs. 3,00,000 

Mter taking into account the sum of Rs. 50,000 contributed by 
'the members, the capital required by each Society will be 
.Rs. 2,50,000. This amount will be advanced to the Societies by the 
State Co-operative Banks of the States concerned. If, however, the 
Banks are unable to advance the money from their resources, the 
Government of India will be willing to consider the grant of loans 
to the Banks through the State Governments, on suitable terms for 
this purpose. 

The interest due to the Bank and to the members on their in-
-vestment (at 6%) will be paid annually by the Society. The mem
<bers will, in addition, receive wages at the rate of Rs. 120/- p.m. The 
repayment of the loan will be made at not less than the following 
-rates:-

1st year 
2nd year 
3rd year 
4th year 
5th year 

15% 
15% 
25% 
25% 
20% 

No separate provision is necessary for depreciation. Smaller instal
ments have been fixed for the 1st two years to give the society time 
to settle down. It is hoped that even after paying the loan granted 
to them by the Bank as proposed above and after meeting the run
ning expenses, interest charges to the Bank and interest on the in
vestment made by members, the society will be able to make a pro
fit of at least Rs. 250/- per month on each vehicle. A part of this 
money can be distributed to the members and a part invested in the 
society so that after a period of five years the loan required for pur
-chasing new vehicles may be much smaller . 

. Selection of Members 
Selection of members will be made by a Board headed by the 

Transport Commissioner of the State with the Director of Employ
ment Exchanges and one or two other officers nominated by the 
State Government as members. In making the selection, preference 
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will be given to those who already know driving, possess experience 
of operating goods transport services or are quahfied mechanics so 
that .the time required for their training may be reduced. 

Training 
The training should be so arranged that any member of the 

society is able to perform the duties of any other member. This is 
basic to the scheme and it is for this reason that every member is 
given the same wages. Therefore the training should cover all 
aspects of the business e.g. driving, maintenance operation, keeping 
of accounts etc. and may be arranged either at the Training Centres 
set up by the Central Ministry of Labour & Employment or in the 
Transport . Undertaking o.f the Sta te concerned. During the period 
of training, the members of the Society will be given a stipend of 
Rs. 50 p.m. each by the State Government which amount will be re
imbursed to the State Government by the Government of India. 

In the case of persons who have some experience of the trade, 
trainirg for six months will suffice. In other cases the training may 
have to be extended upto one year. 



APPENDIX D 
Ministry of Home Affairs O.M. No. 60/59-Ser. Reorg. dated the 
2nd August, 1960 regarding Pay Commission's recommendations on 

classification of offices in Attached and Subordinate Offices. 
The undersigned is directed to forward herewith extracts from 

Chapter XII of the Report of the Commission of Enquiry on Emolu
ments and Conditions of Services of Central Government Employees 
1957-58, wherein the Commission have made the following recom
mendation: 

(i) Classification of offices into Attached and Subordinate 
offices should be made on a functional basis, adopting 
broadly the following criteria:-

(a) Offices which are closely and directly associated with the 
Ministries or Departments of the Government of 
India in the sha:ping of policies by furnishing essential 
technical data and· advice and providing executive 
directions to the Departments etc., which are responsible 
for implementing the polices or decisions of the Gov
ernment, sp0uld be regarded as Attached Offices; and 

(1:» Departments or offices which are responsible mainly for 
the execution of polices and programmes of the Gov
ernment should be regarded as Subordinate Offices. 

(ii) The feasibility of introducing an arrangement under 
which the Sscretariat and Attached Offices may be 
combined into a single headquarters organisation with 
a common "office" may be examined. 

The Estimates Committee while commenting upon the relation
ship between the officers on the Secretariat side with those on the 
technical side in attached offices had also made a similar suggestion 
in paras 76 and 77 of their 60th Report. 

2. The Government of India have decided that the recommenda
tions of the Pay Commission. in this regard should be accepted and 
that the classification of all offices to be set up in future into Attach
ed Offices, Subordinate Offices etc., etc. should be done in consulta
tion with the O. & M. Division, Special Reorganisation Unit of the 
Ministry of Finance and the Ministry of Home Affairs. 

3. It is also suggested that the Ministry of Defence, etc., may, in 
consultation with the O. & M. Division and the Special Reorganisation 
Unit of the Ministry of Finance, who have been conducting organi
sational analysis in respect of certain organisations, review the 
organisational pattern of the existing offices under them and con
sider what changes therein are called for in the light of the recom
mendations of the Estimates Committee and the Pay Commission. 

'l'e 
All Ministries. 

Sd/- (T. C. A. SRINIVASAVARADAN), 
ny. Secretary to the Govt. of India. 
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Extract from the Report of the Central Pay Commission, 1957-59 

CHAPTER XII 

OFFICE STAFF OUTSIDE THE SECRETARIAT 

* * * * 
The Varadachariar Commission recommended that the "arti

ficial" distinction of status between Attached and Subordinate 
Offices should be abolished and that offices should be regrouped into 
(a) policy making organisations (i.e. Secretariat proper), (b) offices 

.of the executive heads and advisory organisations, and (c) offices 
subordinate to those in groups (a) and (b). It was further 
recommended that any office considered important enough 
to be classed with the Secretariat should be absorbed in the Secre
tariat, but an artificial Secretariat status need not attach to impor
tant executive heads, who sh(mld be free to deal with the Secretary 
.or the Minister. 

Though the traditional classification of offices still continues, the 
complexion of the problem has changed with the constitution of cer
tain Services for the Central Secretariat and the provision for in
cluding in the Schemes of these services even non-Secretariat offices. 
All except a few of the Attached Offices and some of the Suhordi
nate Offices, have been included in these Schemes; and for staffs in 
such offices the classification or status of the offices has ceased to be 
of any significance as the Secretariat scales of pay apply to them. 

3. We do not propose to go into the merits of the existing classi
fication of offices, but in view of its bearing on pay scales we would 
suggest that it should be made on a functional basis, adopting 
broadly the following criteria: 

(i) Offices which are closely and directly associated with the 
Ministries or Dcj>artments of the Government of India 
in the shaping of policies by furnishing essential tech
nical data and advice, and providing executive direc
tions to the Departments etc., which are responsible for 
implementing the policies or decisions of the Govern
ment, should be regarded as Attached Offices; and 

(ii) Departments or offices which are responsible mainly for 
the execution of policies and programmes of the Gov
ernment should be regarded as Subordinate Offices. 

4. While on this subject we wish to make a suggestion which, 
though not directly related to questions we have been asked to en
quire into, appears to us, in the light of our study of the organisa
tion and staffing of the Central Government, to merit consideration. 
The standard arrangement at present is that a Ministry and each of 
its Attached Offices has its own separate 'office'; and correspondence 
between the Ministry and an Attached Office is normally carried on 
through self-contained communications. There are some variations 
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from the standard arrangement, however, each of them designed to
facilitate a smoother or more expeditious transaction of business in 
the Ministry concerned. The most notable among the variations is 
the arrangement between the Ministry of Communications and the 
Director General of Posts and Telegraphs; and we suggest that the 
Government may have the feasibility of introducing a similar 
arrangement in other Ministries examined. The arrangement in 
brief is that the Secretariat and the Attached Offices are combined 
into a single headquarters organisation; a common 'office' serves the 
Secretariat Officers as well as the head of Department; there is only 
one file bureau, and all references, including precedents, whether re
quired by the head of Department or by the Secretariat officers are 
put up by the same dealing hand and Section Officer. At the Secre
tariat level, all noting is done by officers of and above the rank of 
Under Secretary, who have no exclusive 'office' staff apart from 
Steno-graphers or Steno-typists. Such an arrangement avoids 
duplication of work, economies on office staff, and is conducive t()o 
speedy despatch of business. 



APPENDIX III 

Analysis of the action taken by Governm~nt on t.he recommendations con-
tained in the 60th Report of the Estimates Commutee (FIrst Lok Sabha). 

I. Total number of recommendations made 30, 

II. Recommendations accepted fully by Government (Vide 
recommendations in Chapter II) 

Number . 6 
Percentage to total 

III. Recomm<.!ndations accepted by the Government partly 
or with modification (Vide recommendations Nos. 
1,6,7,10, II, 12,14,18,22,23,27 and 28 in Chaptt;r 
III) 

Number. 
Percentage to total 

IV. Recommendations not accepted by Government but 
reply in respect of which has been accepted by the 
Committee (Vide recommendations Nos. 15, 16, 
17 and 25 in r.haPter III) 

Number . 4 
Percentage to total . 

V. Recomm'.!ndations in respect of which replies of Govern
ment ha ve not been accepted by the Committee (Vide 
recommendations in Chapter IV) 

Number. 
Percentage to total . 

VI. Recomm<.!ndations in respect of which replies/final replies 
of Government have not been received (,Vide recom
mendations in Chapter V) 

Number. 
Percentage to total . 

7 
23'33%. 

I 

3'33% 



LIST OF AUTHORISED AGENTS FOR THE' SALE OF PARLIAMENTARY 
PUBLICATIONS OJ< THE LOK SABliA SECRETARIAT, NEW DELHT-I. 

------------------------
I\gency Name and address Agency Name and address 

No. of the Agent 
Af!ency Name and address 

No. of ,he Agen' 

I. Jain Book Agency, Cun- 20. The English Book Store, 
naught Placc, New Delhi. 7-L, Connaught Circus, 

1. Kitabistan, 17-A, Kamla 
Nehru Road, Allahabad. 

3. Uritish Book Depot, 84. 
Hazratganj, Lucknow. 

4. Imperial Book Depot, 266, 
Main Street, Poona Camp. 

5. The Popular Book Depot 
(Regd.J, Lamington Road, 
Bomba)-7. 

6. H. Venkataramiab& Sons, 
Vidyanidhi Book Depot. 
New Statue Circle, Mysore. 

New Delhi. 

21. Rama Krishna & Sons, 
16-B, Connaught Place, 
New Delhi. 

22. International Book House, 
Private Ltd., 9, Ash Lane, 
Bombay. 

23. Lakshmi Book Store, 42, 
M. M. Queensway, New 
Delhi. 

24. The Kaipana Publisilers, 
Trichinopoly-) . 

7. International Book House 25. S. K. Brothers, ISA/6S, 
Main Road, Trivandrum W.E.A., Karol Bagh, 

8. The Presidency Book Sup
plies, 8-C, Pycroft's Road> 
Triplicane, Madras-s. 

9. Atma Ram & Sons, Kash
mere Gate,Delbi-6. 

to. Book Centre, Opp. Patna 
College, Patna. 

II. J. M. Jaina & Brothers, 
Mori Gate, Delhi-6. -

12. The Cuttack Law Time. 
Office, Cuttack-2. 

13. The New Book Depot, 
Connaught Place, New 
Delhi. 

14. The New Book Depot, 79, 
The Mall, Simla. 

IS. The Central News Agency, 
23/90, Connaught Circus, 
New Delhi. 

16. Lok Milap, District Court 
Road, Bhavnagar. 

17. Reeves & Co., 29, Park 
Street, Calcutta-16. 

18. The New Book Depot, 
Modi NO.3, Nagpur. 

19. The Kashmir Book Shop, 
Residency Road, Srinagar, 
Kashmir. 

New Delhi-s. 

26. The International Book 
Service, Deccan Gymkhana. 
Poona-4. 

27. Bahri Brothers, 188, Laj
pat Rai Market, Delhi-6. 

28. City Booksellers, Sohan
gan; Street, Delhi. 

a9. The National Law House, 
Near Indore General 
Library, Indore. 

30. Charles Lambert & Co., 
101, Mahatma Gandhi 
Road, Opp. aock Tower. 
Fort, Bombay. 

31. A. H. Wheeler & Co. (P) 
Ltd., IS.' Elgin Road, 
Allahabad. 

32. M. S. R. Murthy & Co., 
Vi9llkhapatnam. 

33· The Loyal Book Depot, 
Chhipi Tank, Meerut. 

34. The Good Companion, 
Baroda. 

35. University Publishers, 
Railway Road, ]ullundur 
City. 

36. Students Stores, Raghu
nath Bazar, Jammu-l'a" i. 

N.. of the Agent 

37. Amar Kitab Ghar, Dia
gonal R0ad, Jamshedpur-I 

,38. Allied Traders, Motia 
Park, Bhopal. 

39. E. M. Gopalkrishna Kone, 
(Shri Gopal Maha1) North 
Chitrai Street, Madura. 

40. Friends Book House, 
M. U., Aligarh. 

41. Modern Book House, 286, 
]awahar Ganj,labalpur 

42. M. C. Sarltar & Sons (P) 
Ltd., 14, BIulkim Cbatter
ii Street, CalCUtt8-12; 

43. People's Book House. B-2-
829/1, Nizam ShahiRoad, 
Hyderabad Dn. 

44. W. Newman & Co. Ltd., 
3, Old Court House 
Street, Calcutta. 

45. Thacker Spink & Co. 
,1933) Private Ltd., 3, 
Esplanade East, Calcutta-I 

46. Hindustan Diary Pub-
lishers, Market Street, 
Secunderabad. 

47. Laxam' Narain Aggarwal. 
Hospital Road, Agra. 

48. Law Book Co., Sardar 
Patel Marg., Allahablld, 

49. D. B. Taraporevala& Sons 
Co. Private Ltd., 210, Dr. 
Naoroji Road, BombaY-I. 

SO. Chanderkant Chiman Lal 
Vora, Gandhi Road, 
Ahmedabad. 

51. S. Krishnaswamy & Co., 
P.O. Teppakulam, Tiru
chirapalli-I 

52. Hyderabad Book Depot, 
Abid Road '(Gun Foundry). 
Hyderabad. 

53. (R) M. Gulab Singh & Sons 
(P) Ltd., Press Area, Ma
thura Road, New Delhi. 

- -----_ .. _-



Agency 
No. 

Name and address 
of the Agent 

Name and addresl 
of the Agent 

Agency 
No. 

Name and addre.s 
ofthe Agent 

54. (R) C. V. Venkatachala. 5B. Oxford Book & Stationery 
Iyer, Near Railway Station, Co., Scindia House, Con-
Chalakudi (S.I.). naught Place, New Delhi. 

55. (R) . The Chindambaram 
Provision Stores, Cbindam
baram. 

56. (R) K. M. Agarwal & Son&, 
Railway Book Stall, Udai
pur (Rajasthan). 

57. (R) The Swadesamitran 
Ltd., Mount Road, 
Madra. 

58. The Imperial Publishing 
Co., 3, Faiz Bazar, Darya
ganl, Delhi-6. 

59. The High Commission of 
India Establishment Deptt, 
Aldwych, London, W.C.-2. 

60. Current Book Stores, 
Maruti Lane, Raghunath 
Dadaji Street, BombaY-I. 

61. International Consultants 
Corporation, 48C, Marred
pally (East), Secundera
bad-3 (A.P.) 

67,. K.J. Aseervandam & Sons, 
Cloughpet, P.O. Ongole, 
Guntur Distt. (Andhra). 

63. The New Order Book Co., 
Ellis Bridge, Ahmedabad-6. 

64. The Triveni Publishers, 
Maaulipatnam. 

65. Deccan Book Stall, 
Ferguson College ROld, 
Poona-40 

1i6. Jayana Book Depot, Chap. 
parwala Kuan, Karol Bagb, 
New Delhi-s. 

67. cBookland' 663, Madar 
Gate, Almer (Rajasthan). 

69. Makkala Pustaka Press, 
Balamandira, GlIldhj· 
nagar, Bangalore"'j. 

70. Gandhi Samriti Trust, 
Bhavnagar 

71. People's Book House, 
Opposite Jaganmohan 
Palace, Myaore-I. 

77.. <JAGRITI', 
Bhagalpur-a (Bihar). 

73. The New Book Company 
(P) Ltd., Kitab Mahal, 
I88-·go, Dr. Dadabhai 
Naoroji Road, Bombay. 

74. The English Book Depot, 
78, Jhoke Road, Ferozepore 
Centt. 

75. Minerva Book Shop, 9, 
Jor Hagh Market, New 
Delhi-3· 

16. People'S Publishing House, 
Rani Jhansi Road, New 
Delhi-I. 

71. Shri N. Chaoba Singh, 
Newspaper Agent, Ramlal 
Paul High School Annexe, 
Imphal, Manipur. 

78. Minerva Book Shop, The 
Mall, Simla-I. 

79. Universal Book Company 
20, Mahatma Gandhi Marg, 
Allahabad. 

80. Madhya Pladesh Book 
Centre, 41, Ahilya PUra, 
Indore City (M.P.). 

MGIPND-I7~8 (AU) L8-4-2-61-'Il7S' 

81. Mittal & Co., 85-C, New 
Mandi, Muzaffar Nagar 
(U.P.). 

h Firma K. L. Mukhopad
yay, 6/IA, Banchharam 
Akrur Lane, Calcutta-I2. 

83. Freeland Publications (P) 
Ltd., II-A/16, Lajpat 
Nagar, New Delhi-14. 

84. Goel Traders, IOO-C, New 
Mandi, Muzaffar Nagar 
(U.P.) 

8S. Mehra Brothers, so-G. 
Kalkaji., New Delhi-lg. 

86. The Krishna Book Depot 
PubliShers, Booksellers, 
Stationers & News Agents, 
Main Bazar, Pathankot, 
(B.P.) 

87. D hanwantra Medical & Law 
Book House, 1522, Lajpat 
Rai Market, Delhi-6. . 

88. The United Book Agency, 
~8, Aroritkaur Market, 
Paharganj, New Delhi. 

8g. Pervaje's Book House, 
Book Sellers &News Agen'.s 
to Koppikar Road. Hubli. 

go. B •• S. Jain & Co., 71, 
Abupura, Muzaffamagar 
(U.P.). 

91. Swadeshi Vastu Bhandar, 
Booksellers, Jamnagar. 

92. Bhogilal L. Fanna, Book
stall Contractor, Railway 
Junction, Rajkot. 

93. Sikh Publishing House 
(P) Ltd., i-C, Connaught 
Place, New Delhi. 
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